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grfee ¥ THfAT
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§. 783 < Reeelt, geeafdam, wad 13, 202547 24, 1946
No. 783] NEW DELHI, THURSDAY, FEBRUARY 13, 2025/MAGHA 24, 1946
qEF TREEH i ST A

75 faeet, 13 wead, 2025

FT.3M. 787 (37).—Fe 1T FALHIT, TPT THT AfA=ad, 1956 (1956 1 48) (o =o 8 za=
THT 3T ATATHAH gl AT g) T &TT 3F sl IT-eITT (1) FTT T&T LhAT T TN F2d g0, Tg THTHTT
BT ST & TATq [ e TS TS % TFad 5 § TP TSHE e T 14687 (eI a2 - aTE]
gue) F fh.HT. 135.200 & .51.150.712 TF & -@UE & FATT (FATSTHL0 401 AT SAM1Q), FLEAT,
T 3T TATAT & AT TSI o (o107 ag S UTera g orerer |@fer v Ji=r srqg=r § & 7 g,
THT I T SIS e o AT ST ol AT ol T g |

Fre AT =Af<h, ST 3<% 9 # Baas g, S At aw &t g 37 it IT-am7 (1) F eI qarh
TSI o o0 UHT IF o ITANT 92 TSI H TH ATSEEAT & THI9 il AT 8 ShHE & 6 Fia< st
JTTT T T T |

UHT ST AT FeqT TTTARTL, ST ATAAR(T STTIFET (576, TLAT [ Torfed &7 § T&qa
Y TTOT AT IHH IHF AT ATART U Srow i ey wifesry, smafat v st = F A3
Foreft fafars T9rae gTT 0 ST 7 1@< ST i Ut saf=ry &t g9ars % TETq T UHT 3% S Hiee
* TET, TTe FE g, o0 a7 wierary sraeds a0, saer g AT a7 I T SATATT T THT T
ST T T |
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I AT T AT 3T T IT-ATT (2) F el qeqq Irrerarrr gr fohar war #ws oft sraer

faw g |

TH ATAGAAT & ST A ATAT qH 6 L@ T (T A TAT TTHRT % I wAAT |

YA & AT 39HT [aag =ARaT grer Adreqor frar ST aerar g |

AAT

HET T TS % Fa ot § THIT TAN HCAT 14681 (TS I12919 - I8! @U€) F
f.#. 135.200 & f.51.150.712 % forq syt it 1 Aret w1 AR Sroram AT AR off

gfera faawor
TS T ATH: 7T TaLT I el &7 919 T |
HAE CEENE (] T THTC &t RGEEE]
e i T e |
L1 | 2 L3 | 4 6 |
[T T AT ST |
[fria T A ST |
[1 224 [ R 0.152 (ZF==7 ) 0.152]
2 22672 [ s 0.001 FF )| 0.001]
3 1232/1/1 |[=rsfr R 0.038|
[¥TTEr T AT Teett |
l4 |106/2 ||t ||Fif=a 0.014|
5 [115/2/1 [y [ 0.086 (72 )| 0.086]
6 1151212 [Fef EEs 0.04 G )| 0.04]
T T 9T SW<Tas el |
7 [125/1/2 ||t R 0.054|
18 1125/2 | 7=z ( 0.16]
[Tt 1 7 Rate |
9 [149/2/2/2 |[Frsf |[ZafRafda ( 0.022|
110 [167/1 ||t R ( 0.009)|
111 1167/2 | 7=z ( 0.005|
[12 168 || ||z ( 0.023|
113 17272111 Gkl R ( 0.002|
114 [172/2/3/2/1 |[Frsfr Rt ( 0.009|
115 1172/2/3/2/2 || |7z ( 0.008|
116 [172/2/3/2/3 Rl R ( 0.006|
[FTrer T 91 AT |
117 116 |[FrT |z ( 0.01]
118 1122/10 || | ( 0.072]
[19 |[133/3 [y |7 ( 0.151|
120 139 Gkl R ( 0.007]
121 |[140/1 |[=sfr R ( 0.004|
T &1 T <eaTE |
22 118 ||t (| ( 0.008|
123 1120 Rl |[Fia ( 0.025|
124 123 |[Fsfr Rt 0.003|




[$TRT [I—=vE 3(ii)] T T TSI © T 3

[25 [[24/1 IRt R || 0.006 &) 0.006]
[T =T T STEY g2 |
126 777 ||F=rY |z | 0.015 @F=))| 0.015|
127 |l827 EEil R | 0.012 @F=2))| 0.012]
28 l8o2/1, 892/2  |[FsiT s | 0.003 &F=r)| 0.003]
29 9581777 [Eisasa | I 0.012 @R )| 0.012]
| Total| 0.957|
[®T. |. NHAI/RO(MP)/Sandalpur-Badi/LA/2023/3A]

q9T 54, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 13th February, 2025

S.0. 787(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
building (widening/four laning etc.), maintenance, management and operation of National Highway No. 146B
(Shahganj bypass - Badi section) in the stretch of land from Km. 135.200 to Km. 150.712 in the district of RAISEN in
the state of MADHYA PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub-Divisional Officer (Revenue),
Bareli in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling National Highway No.
146B (Shahganj bypass - Badi section) in the stretch of land from Km. 135.200 to Km. 150.712 in the district of
RAISEN in the state of MADHYA PRADESH.

State: MADHYA PRADESH ||District: RAISEN |

SI. No. (| Survey/Plot Number || Type of Land ||Nature of Land Area Area
(in Local Unit) (in Hectares)

Lt 2 L s [ 4 | 5 [ 6 |
|Ta|uk: Badi |
|Vi||age: Babai |
|1 ||224 ||Private ||Irrigated || 0.152 (Hectare )|| 0.152|
|2 ||226/2 ||Private ||Irrigated || 0.001 (Hectare )|| 0.001|
3 |l232/11 ||Private |[1rrigated | 0.038 (Hectare )| 0.038]
|Vi||age: Patni |
|4 ||106/2 ||Private ||Irrigated || 0.014 (Hectare )|| 0.014|
5 ||115/211 ||Private [lIrrigated I 0.086 (Hectare )|| 0.086]
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|6 ||115/2/2 ||Private ||Irrigated || 0.04 (Hectare )|| 0.04|
|Vi||age: Amrawad Kalan |
7 ||125/1/2 ||Private |[irrigated | 0.054 (Hectare)|| 0.054]
|8 ||125/2 ||Government ||Nahar || 0.16 (Hectare )|| 0.16|
|Vi||age: Digwad |
fo 140721212 [Private |[Diverted [ 0.022 (Hectare )| 0.022)
|10 ||167/1 ||Private |[irrigated | 0.009 (Hectare)|| 0.009)
11 ||167/2 |lcovernment  ||canal || 0.005 (Hectare)|| 0.005]
12 ||168 |lcovernment  |[Road || 0.023 (Hectare)|| 0.023]
13 17272011 [Private [irrigated [ 0.002 (Hectare )| 0.002)
[14 17272137211 [Private [irrigated [ 0.009 (Hectare )| 0.009)
|15 ||172/2/3/2/2 ||Government ||Cana| || 0.008 (Hectare )|| 0.008|
|16 |[172/2/3/213 ||Private |[1rrigated | 0.006 (Hectare )| 0.006]
|Vi||age: Nanpon |
|17 ||116 ||Government ||Way || 0.01 (Hectare )|| 0.01|
|18 ||122/10 ||Government ||Cana| || 0.072 (Hectare )|| 0.072|
19 ||133/3 |Government ||canal | 0.151 (Hectare)|| 0.151]
20 139 ||Private |lIrrigated I 0.007 (Hectare )| 0.007|
|21 ||140/1 ||Private ||Irrigated || 0.004 (Hectare )|| 0.004|
|Vi||age: Chandwar |
22 |18 ||Private |[1rrigated | 0.008 (Hectare )| 0.008]
23 |EX) ||Private |lIrrigated I 0.025 (Hectare || 0.025|
|24 ||23 ||Private ||Irrigated || 0.003 (Hectare )|| 0.003|
|25 ||24/1 ||Private ||Irrigated || 0.006 (Hectare )|| 0.006|
Village: Badi Khurd |
26 777 |Government  |lway I 0.015 (Hectare || 0.015|
|27 ||827 ||Private ||Irrigated || 0.012 (Hectare )|| 0.012|
28 |[892/1, 89272 [Private [irrigated [ 0.003 (Hectare )| 0.003]
29 ||los8/777 |Government  |lway | 0.012 (Hectare )| 0.012)
| Total|| 0.957

[F. No. NHAI/RO(MP)/Sandalpur-Badi/LA/2023/3A]

ABHAY JAIN, Director
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